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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQS),
TIS HAZARI, DELHI _
OFFICE OF CHAIRPERSON (ELECTION COMMITTEE),
DBA ELECTIONS-2024

No. /EC/DBA/2025 Dated 18.02.2025
To,

The Ld. Registrar General,
Hon’ble High Court of Delhi,

- New Delbi.

Through,

Ld. Principal District & Sessions Judge (HQs),
Central, Tis Hazari Coutts,

Delhi.

Subject: Appointment of Election Commission/Returning Officer by
the Delhi Bar Association.

Respected Sir,

This is to inform you that as per communication dated
15.02.2025 reccived by the Election Commitice on 18.02.2025, the Dethi
Bar Association has appointed the Election Commission as well as
Returning Officer. Copy of the said communication is also annexed
hercwith. Necessary dircctions have also been issucd to the officials
concerncd Lo co-ordinate with the Election Commission/Returning Officer
in consultation with the Election Committee for smooth conduct of the
election as well as for taking nccessary steps for procurement of
EVMs/Ballot Papers, setting up card reader machines and other equipments
wecll in time, having regard to the date of election i.e. 28.02.2023.
This is for your kind intimation.
Thanking you.
Yours Sincerely,
Nothil,_
ikhil Chopra

Chairman, Election Commitiec,

Delhi Bar Association 2024

Encl: Copy of letter dated 15.02.2025 of elhi 3ar Association
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No. {EC/DBAS2025 Dated
Copy to-

1) PS 1o Ld. Principal District & Sessions Judge (HQs). THC, Delhi.
2) PSito Ld. Principal District & Sessions Judge (West). THC. Delhi.
‘)Vﬁx&c( Dealing Assistant, Websitc Committee, Tis Hazari Courts. Delhi
with directions to upload the same on the official website of Delhi
District Courts, Tis Flazari Courts, Dethi.
4} R & [ Branch (1HQ), THC, Delhi with direction to display the samec on

all notice boards and other necessary places. "ol
\/\Jaf&lf*} ‘
Chairman, Election Committce
DBA Election 2024



Prosicant
NITIN-AHLAWAT
9§1013553!

$r Vicw Prosident
MANISH SHARMA
9393997579

Vice Presidant
GIRISH KAUSHIK
o5uR025526, GR5A632E00

nary SOCRAT
ATUL KUMAR SHARMA
SE6828322+

Ave Secrotery
DHARMENDER BASOYA
££0902630+

_ons Sezrelany
MS. SHWETA RANI
2653602225

Troasurer
SAHIL PURI
§360193322

§¢ Kamyer Evacutee
RAHUL KASHYAP
5291005515

GAGANPREET SINGH
5810243505

tAgmaoer Exetutiag
SACHIN SHARMA
350559533

PUJYA KUMAR SINGH
48EA759%ea

PERDEEP KUMAR NAAGAR
BI53LNET0C

AMARJEET SINGH
22695676

Lotly tambar Exetubi
MS. RENU MALIK
9550226350

Er. Otfcn tAambot
SANJEEV NASIAR
SRUGHTITC

DIVYA DARSHAN SHARMA
B358275552
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15.02:2025.
ELECTION NOTICE

Members are hereby infornied that the Election Commission® - 7

was appointed by the Executive Commillee in its meeling
dated 15" 'ebruary, 2025 following [our persons have been
appointed to the Election Commission: -

1. Si. Ravinder Singh, Advocate - Chicf Election

Commissioner
2. Sh. Chandan Singh Rawat, ldvocele
3. Sh. Ruahesh Bhalla, ldvocate
4. Dinesit Chaudhary

Eleetion Tribunal comprises af the following persons: -

1. Sh. Subhash Togra, Advacate
2. Sh. Yiremder Singlh, Advocate
3. Sh. Prashant Diwan, Advocate

Sh. Amd Rathe, Advocate is appuinted as Returning officer.

The Folluwing advocates ave appointed as AROs.

1. Ankit Gupta, Advocate

2. Harisht Kaushik, Advocate

' Satish Kumar, Advovate

St RKshitiz Allawat, Advocate
Sh. Gurvit, Advocate
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Atul Kumar Sharma

Nitin A hliwat
Pri st Hony: Secretary
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